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[Shri P. G. Mavalankar]

and the comedy of the situation is that the
President was kept completely in the dark
af the whole thing and the excuse given
was that the President was sleeping. 1 do
not know whether the President sleeps at
9.0’ clock. ¥ can understand if it was past
mid-night. . ...

MR. CHAIRMAN : The hon. Member
will continue his speech.

18. hrs.
HALF-AN-HOUR DISCUSSION

SHURTAGE O DALDA

SHRI C. K. CHANDRAPPAN (Tellich-
arry) : In the recent period, if we take the
fast seven years, we find that the prices of
Dalda and vanaspati have been steadily
Increasing and there is a big shoitage of
both in the market. When a question
was askéd in this House, Government gave
& very routine answer that there was shor-
tage and they were trying to ensure the
flow of oil so that the shortage of Dalda
would be overcome.

‘The shortage of oil is cited as one of
the reasons by the Dalda as well as vanas-
pati manufactuters for the shortuge of
Dalda and vanuspati in the market 1
would request that this should not be view-
ed in isolation, because there is absolutely
no justifiable reason for any one to claim
that there can be a shortage of edible oil
in our country, Some facts pethaps will
throw light on this matter.

According to estimates, the production
of groundnut in the current season is bet-
ween S5 to 60 lakh tonnes, whereas in
1972-73, it was only 39 lakhs tonnes, So,
there is more than one-third increase in
the production of groundnut in our country.
But at the same time you will see that the
shortage of Dalda and vanaspati is fantastic
in the market, and the prices of these items
are going up disproportionately high. Ac-
cording to the news paper reports, a 16.5

kg tin s selling at Rs. 170 in Delhi,
whereas the controfied price is only Rs.
126.79. 1 would like to bring t the
notice of the House that there is a relation
between the so-called shortage of oil and
the fall in production and the spiralling
prices. These are all interconnected, The
fall in production and the fall in the avail-
ability of oil are man-made. ‘The entire
responsibility has to be sguarely placed on
thc shoulders of the speculators, the
hoarders and the blackmarketeers in our
country who are speculating on oil and
making enormous profit out of it. They
do not sell oil and they do not allow us
to seo oil in the normal way. They only
heep it in the underworld, They do not
make use of the oil allotted to them for
the production of Dalda. I would like to
bring a specific case to the notice of the
hon. Minister in this connection. The com-
pany which is  -oducing Dalda, as is known
to the hon. Minister more than to me, is
w foreign-owned monopoly company. Dalda
is manufactured and marketed by Hindus-
tan Lever Lul, a subsidiary of the Uni-
lever Ltd. london, and this company s
having 85 per cent of the shares from
aboard, They are the producers and the
people who manufacture dalda in the
country. This company has a capacity of
460 tonnes in Ghaziabad and it is pro-
ducing only 200 tonnes. There is a terrible
shortage of dalda in the country and the
foreign company is producing only 200
tonnes against 460—tonne capacity. It is
only 40 per cent of installed capacity.
They say they do not get enough oil. That
is also not the reason. 1 hope you hnow
about it because they are supplied with a
certain quantity of oil. But they have a
business, After all, their pnimary motive,
perhaps the single driving force, is to loot
the people, amass profit and transport it
to their own country. That is the only
concern of these people. So the oil allot-
ted for the production of dalda is diverted
to the production of refined oil, for the
production of golden seal margarine, for
the production of margo. On these items
there is no price control wherens if they
produce dalds, there is price corittol on
it and the profit margin is less,



St Shormye of Bobda HAH Dis. CHAITRA 4, 1896 (SAKA)

To cite aft exmmple, this is it. The
&ontrol price of dalda is Rs. 9 a kilo, Gol-
sold at Rs, 13 a kilo,
. 4 a kilo. Per tonne
The capacity of
the Ghaziabad factory is 5 tonnes a day.
80 they are eaming Rs, 20,000 a day at
the cost of the common people. Govern-
ment are aware of it. But they do not do
snything, This is & serious charge I make
agninst the Ministry, Government and the
Minister in charge, because he should have
been bold emough to tell people that they
cannot loot this country in this medieval
fushion. Everywhere if you go out in the
country, you can see long queues where
men and women ure standing for hours
and hours whereas these people are clean
making Rs. 20,000 a day and pocketing
it and taking it out of our country. Why
do you allow this ?

Sccondly, there are certain interesting
cases, One gentleman, who is the General
Manager of Malwa Vanaspati, of Indore,
was arrested under MISA. If you are in-
terested, I can give the name. but 1 do not
wish to do it. This is a subsidiary of
Mohatta monopolies. He was arrested un-
der MISA but then released overnight
under pressures from Delhi. That is what
people say. You can deny it. He was
atrested on the charge of hoading and
profiteering and Government did not do
anything, except to simply let him go
scot-free.

Qur country is passing through a serious
economic crigis. People are fighting. Just
now we were having a discussion, You are
always complaining that the rightists are
taking advantage of it. But you have a
responsibility as Government if you deserve
to wear the garb or manile of Ministers.
You have to see that monopolies are but
under arrest when they board, blackmarket
and trade in the lives of the people. You
are failing there. Then, naturally, tne
counterrevolutionary forces will try to take
the offensive. Will you now take certain
action ? That is what 1 am more interested
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in. Youhavemadeamesaoftbcwhole
thing ; because of your messing it wup,
food is short. There is a bumper crop
but food is not available. There is a bum-
per crop of edible oilsceds but edible oil
is not seen. This is the paradox of the
situation. Who is responsible for this ?
You alone are responsible, as well as your
bureaucrats and your advisers. You have
a responsibility now as a Government. Will
you now take certain deterrent action
against these people ? Will you nationa-
lise this company which is producing this
dalda ? That is my first question. Then,
will you male it compulsory that the dis-
tribution of the entire dalda and vanaspati
is done through the public distribution sys-
tem ? These are the two simple questions
T want to askh this hon. Minister. If he
says yes and that he will do this, then
perhaps that will be a good beginning.
But 1f you really want to increase the pro-
duction of dalda vanaspati und to mect the
demands of the people, then you haie to
nationahse the wholesale trade in edible
ol

There are reports 1a the press. You can
deny if 1 am wrong. Last year you na-
tionalised the wholcsable trade in wheat and
today you arc perhaps thinking of dena-
tionahsing 1it, Appalling stories are com-
g in the press and the Gowernment is
mum about it This is not perhaps the
subject-matter today. But what I am more
interested m it, will you answer these three
questions ? QOne is, are you aware of the
fact that the big business in the countty,
the hoarders, the piofiteers and the blach-
marhketeers are hoarding and profiteering
in edible oil ? Taking this into account,
will you nationalise the wholesale trade in-
edible oil® That 15 my first question.

My second question is this. Will vou
nationalise this company which 15 produc-
ing this vanaspati, namely. the Hindustan
Lever. Ltd., which is a subsidiary of Uni-
fever Limited, London, with 85 pet cent
capital from Britain ? Will you nationa-
lise this company ?
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Shei C. K. Chandrappan)

Thirdly, will you agree to distribute the
entire dalda as well as vanaspati through
the public distribution system or through
the Government agencies ?

These are the questions which I want
" to ask.

SHRI S. M. BANERIJEE
Mr. Chairman, Sir, my hon.
Chandrappan, has very ably championed
the cause of those who are trying their
best to see that the distribution as well as
production improves. He has givcn certain
figures, as to how this particular company
called Hindustan Lever is exploiting the
worhers and also holding the country to
ransom by producing less. The price of dulda
has been increased many times because
of the pressure of Hindustan Lever and
other Dalda manufacturing units.

(Kanpur) :
fricnd, Shri

1 am speaking subject to correction and
I hope I am wrong : when the  union start-
ed agitation—they wanted more production
and at that time there was a tremendous
shortage and there is a tremendous shortage
of Dalda in the Ghaziabad unit— the price
was ircreased, but at the same time. pro-
duction decreased. As was very ably advo-
eated by my hon. friend, the total capacity
is 460 tonnes at Ghaziabad and they are
only producing 200 tonnes, because the
profit in the refined oil, the Golden Seal
Margarine and Margo is more than in
Daida. Why not these people be arrested
wnder the DIR ? T am toll that in Uttar
Pradesh, during the elections — 1 am speak-
ing subject to correction and I hope I
sm wrong—this particolar company has
paid a very handsome donation for the
Uttar Pradesh elections to the roling
party ; and they said openly and even to-
day, from 12 O'clock yesterday night,
bundreds of workers are on hunger-strike
for 24 hours. What is their demand, in-
erease production : pay better wages and
stop victimisation. The have victimised the
general secretary there and they are trying
fo viclimise others. Your senior offlcers
pre in league with them. They want to

shoot the workers and victimise the workers.

They have got adouhkhm&hd

had been granted expansion in spite of
the fact that public opinion was
it? It is a monopoly concern. It was not

producing to capacity? Why is it s0?
Has any enquiry been conducted into this
matter by the hon. Minister or is the hon.
Minister going to appoint a Comnmision
to go into functioning of this company ?
They are interetsed in many kinds of
soaps and other things, but they do not
to produce more dalda. It is becasse they
do nat want to lower their proht. The
Ghazibad uvnit has betrayed the confidence
of the Government. At that timec when
more production was wanted, they did not
produce. What action will be taken by the
Company Affairs Ministry or by the Home
Ministry or by the Minister-in-charge of
Agriculture ? Will the Government have
the courage to take over this unit in the
interests of the country or at least appoint
its own directors on the Board ? With all
these shootings none of the Ministers have
got the courage to have one Government
representative on the Board. The reason
advanced is that they have not taken any
money from the financial institotions. T
the hon. Minister is unable to take action
against this company within one month, I
have told the workers yesterday to selze
the factory and they should hive their
flag and they should run-it and distribute
the product through the public distribution
system. I should not be accused of some-
thing later on. They cannot hold the coun-
try to ransom. If they have paid handsome
donations to the election fund, the elections
are over; you can tell them that you have
won. They openly say certain things. The
tep officers wanted to threaten me through
some friend that the Ministers are in their
pockets and nothing would be achieved
by shouting. 1 do not doubt the honexty
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of our Ministers. They are old Congross~
men who believe in the Gandhian ideology.
They should come forward and take action
agoinst Hindustan Lever, Then alone I
will be satisfied. Otherwise, [ am constrain-
ed to come to the conclusion that they have
paid hendsome donations to the party’s
funds and that is why, no action is being
taken against them,

*SHRI §. A. MURUGANANTHAM (Tir-
unelveli) : Mr. Chairman, Sir, I nced not
emphasise the foct that Vaoaspati 18 an
essential commodity for the common people
of our country. Vanaspati is the daily need
of the people who cannot afford to use
real ghee.

1 would like to point out that from
November 1972 to 1st July, 1973, in a
period of seven months, the price per Ailo
of vanaspati was raised four times—fiustly
10 paise increase, then 40 paise increase,
after that 75 paise increase and again 75
paise increase, Totally the increase in the
price of one kilo vanaspati came (0 #s. 2,
The situation asumes a graphic significance
when I say that vanaspati is in the hands
of foreign monopoly producers. ‘They were
not happy with this increase. In March
1974, the price per kilo of vanaspati went
up by 54 paie first and again by 60 paisc.
It 1¢ clear that the foreign monopoly pro-
ducers have been amassing profits at the
cost of the common people and in that
process they-—I mean the poor user of
vanuspati— got emaciated The price of
vanaspati per kilo was increased cumulative-
ly by Rs. 2.50.

The reason given for increasing the price
of vanaspati was the increase in the price
of greundnut oil. The paradoxical situation
is that the cultivators of groundnut are not
getting fair and just price for their groundnug
crop. Agaja, the monopoly and big business
people like Rally Brothers procure ground-
nut at comsiderably cheaper prices from the
cultivators. The groundnut oil is also cor-
nered by vested interests in the country.

-
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In our country the lnmlhd capacity
for producing vansspati is reported to be
of the order of 10 lakh tonnes a year. But
in 1973-74 only 4.45 lakh tonnes were
produced. It is obvious that price spiral-
ling of vanaspati is due to the creation of
artificial scarcity of groundnut oil and un-
der-utilisation of the installed capacity. It is
also reported that 70 to 80 factories manu-
factunng vanaspati are lying closed for one
reason or the other.

I would like to know from the hon.
Minister whether the Government will
take over the procurement and distribution
of groundnut which alone can ensure fair
and just price to the cultivators of ground-
nut. Secondly, 1 would like to know whether
the Government will nationalise the entire
vanaspati industry to save thc common
people from the clutches of foreign mono-
prhists Duiing the past 25 rears, barting
one or two consumer industries, the Gov-
ernment have not got in the public sector
the goods of daily needs lik: vauaspati,
I would aiso like to know whether the clos
ed vanaspati manufacturing umnits will be
taken over by the Government. For inst-
ance, 1n Delhi the biggest vanaspati pro-
ducer, the D CM. Chemicals, are lying
closed on the ground that the workers want
more wages. I wonder whether you will be
able to accept their argument that they
are not in a position to pay increased wag-
es to the workers, especially in view of huge
profits they are making in vanaspati. 1
want to hnow whether the Government
will take over such units manufacturing
vanaspati in the interest of the common
people of the country and also in the
interest of cultivators of groundnut crop,
who are now being denied fair and just
price

& TAAE Wl (ven)  woee #
o § Tw Wi wref & e s
W R o R £ oW
Yoo TETIE oW W ¥ zwwr €
fog e T g1 e e Fueee &

" *The etiginal spoach wes delivered in Tamil.



387 Shortage of Daida (HAH Dis.) MARCH 25, 1974 Shortage of Dalda (HAH Dis.) 388

[ TwtEAR ]
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THE MINISTER OF AGRICULTURE
(SHRI F. A. AHMED) : Sir, 1 have care-
fully listened to the various observations
made by hon. members. So Tar as the
shortage of vanaspati including Dalda is
concerned, a number of questions have
been raised by hon. member and we have
placed before them all the information at
our level. Now the hon. member has come
forward with a discussion on the simple
ground that the answers given by us had
no relevance to actual facts and tiey were
more or less artificial figures given from
time to time. 1 would like him first of all
to look into these matters from the pwint
of view of actual facts and the position
with regard to availability of vanaspati
including Dalda in cur country and come
to a certain decision. '

In 1969-70 the production was 39.8
thousand tonnes per month on the average,
in 1970-71 it was 46.5 thousand tonnes; in
1971-72 it was 49.5 thousand tonnss; in
1972-73 it was 48.3 thousand tonnes. So,
in no year the production was more than
the 1971-72 figure of 49.5 thousand tonnes
when the groundnut crop was very good.
The hon. member himself has stated that
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as compared to the shortfall of nearly 22
lukh tonney of groundnut oil last year, the
position this year is better, As a result
of the fall in the production of groundnut
oil, from April to September in 1973. the
average production of vanaspati was only
33.9 thousand. After the good crop. which
actually recovered to a great extent but
has not reached the previous figures, the
piroduction improved to 30.7 thousand ton-
nes in October, 454 thousand tonnes in
November and 46.7 thousand 13ancy in
December, It had neardly come to normal.
But, unfortunately, in the month of Januaty
it went down to 35,000 tonnes. So far as
fall in production in January 1 conceined,
1 <hall desl with tius aspect Iater on. But
1 would like to point out that when some
steps were tahen by us in the montl, of
T-ebruary, it rose to 43,400 tonnes. In the
fist 15 days of March 1t has come to
21,500 tonnes and 1 hope it will go up to
44,000 tonnes by the end of the month. T
would lihke the hon. Members to remem-
ber that with increased availabiluy of
grourkinut and groundnut oil the produc-
tion of wvanaspati, including Dalda, har
also increased.

So far as this particular company, Messrs
Hindustan  Tever. is  concerned, about
which some complaints have been made
by my hon. friend, I find that whie their
average production in the year 1972 was
5518 tonnes per month, in 1973 it dropped
10 3,247. To a great extent it may be due
to the fact that there was Iess production
of groundnut and less  avanlability
of groundnut oil. The hon. Member must
remember that when we are considering the
production of a particular unit, we are not
only concerned with the licensed capacity
or the capacity to produce but also whether
it was possible for them to procure ground-
nut oil, which is about 60 per cent con-
stituent of this.

SHRI C. K. CHANDRAPPAN: We
raised the Half-uan-Hour Discussion because
the Minister gave en evasive answer to
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the main question. Now when we give con-
crete examples of misuse of oil, he should
amswer those points,

MR. CHAIRMAN : Since he ramed the
specilic question of Hindustan Lever, the
Minister is now dealing with the produc-
tion of a particular year of that firm.

SHRI ., A, AHMED : Sir, I .an only
explain the position. If the hon. Mcembers
are not prepared to understand, 1 cannot
give them understanding.

SHRI RAMAVATAR SHASTRI: That
Company went in for diversification in order
to earn more profits

SHRI F. A AHMED : The pusition has
to be considered in the context of what
hus happened in the past year, in the con-
text of the awvailability of groundunt and
groundnut o1l in our country.

So far as the fall in production is con-
cerned, | entirely agree that the fall im
yroduction Hindustan Lever is much more
than that of other units. The question arises
whether something can be Jone about it
Hon. Members are under the impression
that we gise quota of groundnut or ground-
nut oil to the vanows uwmts which manu-
facture Dalda.

SHRI 8. M BANERIIY : Sir, we gave
notice for this discussion because we were
not satisfied with the answer given by the
hon Minister. It way evasive, according to
us. We have put specific questions. The
question was not about the total produc-
tion. The fall in production of Dalda is
not because of shortage of raw material;
it is because of diversification. They are
manufacturing other things where the pro-
fit murgin is more. Our complaint against
Messers. Hindustan Lever is that they are
diverting raw materials to the production
of other items where the profit margin is
more in preference to Dalda where the
profit it much less and the Goverrment is
mertily agreeing to this,
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SHI F. A. AHMED : That is what ]
was trying to explain. The hon. Member
has taken it for granted that we are sup.
plying them groundnut oil and they are not
utilising the groundnut oil properly. What
I want to tell him is that we are not sup-
plying groundnut oil to any company, in-
cluding Hindustan Lever. They are at lib-
erty to purchase it from the open market
and then use it for the purpose of convert-
ing it into dalda and so on...... ...

SHRI C. K. CHANDRAPPAN: Is
there not a case for nationalisation ?

SHRI F. A. AHMED : The hon. Mem-
ber was laying the blame on the Govern-
ment that we were supplying them ground-
nut oil and that that was not being utilised
properly. I have explained the position
that Government does not supply ground-
nut oil to these companies. They have to
purchase from the open marhet.

The second question is, so far as this
company and also some other companies
are concerned, because the price at that
particular time was higher than that of
vanaspati, whatever oil they had at their
disposal was utilised by them for other
activities and not for the purpose of pro-
duction. So far as that matter is conceined.
we have persuaded them... ..

SHRI S. M. BANERIJEE : Arnst them
under D.ILR.

SHRI F. A, AHMED: How can the
guestion of D.LR. come ?

SHRI S. M, BANERJEE: You are
shooting the students. Why do you not shoot
one of them ?

SHRI F. A, AHMED : The performance
has improved during the past one or two
months, as I have indicated.

Then the hon. Member said that there
was the question of certain firms and so
on. I can tell the hon. Member that, so
far as 1 am concerned, nope of these per-
sons, whether Manager or Managing Dir-
ector,~—J do nof know any onc of them—

SHRI 5, M. BANERJEB : They know
that the Minister is helpless; they sec the
officials,

SHRI F. A. AHMED :You were saymg
that we hud taken a big fund for election
purposes. Now you are referring to offici-
als. It is very unfortunate that the hon.
Member should mention the officials....

SHRI S. M. BANERIJEE : I have not
mentioned their names,

SHRI F. A. AHMED : If the hon. Mem-
ber has got specific information, let him
give the name or names to me; I shatl
certainly make an inquiry and if I find
that there is any such thing, I shall certain-
ly take action.

The question of distribution has been
raised by my hon. friend. I may tell him
that so far as vanaspati is concerned what-
ever is produced the industry is committed
to place it at the disposal of the State
Governments and 1t is the State Govern-
ment which make arrangements for the
purpose of distributing it through fuir
price shops, cooperatives and so on. This
applies to the entire quantity and it i the
State Governments which make arrange-
ments for the purpose of distribution.

So far as the guestion of price is con-
cerned, that is fixed. If there aie cases
where in the black market the price is
higher and <o on, certainly action can be

SHRI RAMAVATAR SHASTRI: What
action have you taken?

SHR1 F. A. AHMED: I may inform the
hon. members that a large number of per-
sons have been arrested in various States....

SHRI RAMAVATAR SHASTR1: How
many ?

SHRI F. A. AHMED : In the case of
Haryana, 41 persons have been arrcsted and
the security of one has been forfeited. The
other cases are pending in the cowtt. In
the case of Punjab, 45 persons hyve been
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arrested; five persons have been punished
and the other cams are pending.) So far
as 'U.P. is concerned, about the pumber of
persons arrested, the information ia being
collected. Chandigarh—2 from 1-1.7) to
28-2-74, Delhi--30 persons have been
arrested and 20 cases have boen rogistered
from 1-1-73 to 28-2-74.

MR, CHAIRMAN : The hon Member
wanted information on state-wise action
taken and he is giving it.

SHRI C. K. CHANDRAPPAN : What
is the using of his reading all these things ?

A sort of an allegation has been raised
about the arrest of the Director
of Malwa & Indore Mills, monop:ly con-
cern under MISA and exerting presswre
from here he got releused ...([uverruptions)

SHRI F. A. AHMED : 1 am coming to
that but the hon Member has no paticnce
whatsoever.,

MR CHAIRMAN: If after his speech,
you have any specific point to be clanted,
you can raise it at that time.

SHRI F. A. AHMED: Tbhe Member
wanted to know what action was tuken.
So I have been reading.

So far as this particular case iy concern-
ed, the hon. Member must realise thaot this
is a matter which comes within the jurisdic-
tion of the Madhya Pradesh Government
and I can assure him that as far as we are
concerned, we have issued no swh instruc-
tions to set him free. We will find out as
to what are the circumstances under which
this person has been released. At present
the information is not available here with
me. I can tell him thet no instructions were
sent from here to the Madhya Pradesh
Government.

SHRI RAMAVATAR SHASTRI : What
about the distribution machinery 1 Delhi?

SHRI F. A. AHMED : [ have said that
80 far as the distribution machinery in
Delhi is concerned, whatever is produced

by fhe DCM as also by the Ganesh Flour
Mills, the requisite quantity is placed at
the disposal of the Delhi Admunistration
and it is the Dethi Administration which
makes the distribution through fair-price
shops and co-operative societies. the balance
is made available to other concerned State
Governments. So far as the DCM is con-
cerned, the entire House is aware that
there has been a lock out for the last few
days as a result of which there is no pro-
duction...

SHRI RAMAVATAR SHASTRI: Why
who is responsible ?

SHRI F. A. AHMED : Because on the
Holi day there was some dispute between
the management and the workers as a
result of which a large number of officers
and the management were assaulted and
this has resulted in a lock-out. But, for-
tunately, after the intervention by .us they
have lifted the lock-out but evem now it
is not functioning because the workers are
not allowing others to go and work in the
factory,

I must inform the hon House that so far
as Delhi is concerned, it is one of the main
sapply points in the northern region sc far
as Vanaspati is concerned. Jf production
is interferred with surely there will be a
shostfall in the availability of Vanaspali
and there will be difficulty. We ate doing
our best with the help and co-operation of
other Ministries also to see that there is a
seitlement between the Management and
the workers so that this factory may work.

Some hon. Members have suggested that
in this case the question is whether there
is a case for taking over the production
of Vanaspati in the public sector and so
on. May 1 say that there is a thinking of
setting up a corporation not only with one
aspect of the production but also theic is
the question of taking over the procurement
of cotton seed oil and oil-seeds and so on
and this matter is under consideration and
I hope when a decision is taken, to a gieat
extent the feeling which the hon. Mem-
bers have expressed will be redressed.
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SHRI C. K. CHANDRAPPAN . In the
last portion of his reply the Minister said
that the Government is considering setting
up a corporation for all oil seeds. If he
could give us a little more detail, it will e
helpful.

MR CHAIRMAN : The hon. Member
may please confine himself to any point
that has not been made clear.

SHRI C. K. CHANDRAPPAN :
was not clear.

This
I asked a specific question.

MR CHAIRMAN : No please. I am de-
viating from the normal convention and
rules, Only clarification please.

SHRI F. A. AHMED : [ had given re-
plies to all his three questions. He asked

as to whether we are awars of hoarding.
Then he asked what action has been taken
and how many persons were arrested.
Action has been taken against so many
persons. He raised the question of nationa-
lisation of Hindustan Lever; this is a matter
which cannot be replied here. But we are
thinking in terms of having one corpora-
tion where the question of production of
groundnut and processing of groundnut
oil and other allied matters are to be taken
into consideration. And, so far as the dis-
tribation aspect is concerned, I have already
said about this. I have done.

18.46 hrs.

The Lok Sabha then adjourned tiil Elever:
of the Clock on Tuesday, March 26, 1974/
Chitra 5, 1896 (Saka).
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